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CENTRAL AQMINISTRJ\TIVE TRIBUNAL 1\LJ..AHABAQ BEN:H 
\ 

ALLAHABAD • 

Allahabad this the ~ ,. day of 

Hon•ble Mr. Justice B.C. Saksena, Vice-Chairman 
Hon• ble Mr. s. Das Guota. Administrative Member. 

1. Original Application no. 260 of 1992. 

Shiv Narayan Pateriya, 5/o Shri R.R. Pateriya, R/o Gan­
dhi Nagar, Nai Basti, near Plaice Chowki• Lalitpur. 

I 

i. 

• • • App lie ant. 

~rsus 

Union of India through General Manager, Central 
Railway, Bombay, VT. 

11. Chairman, Railway Service Commission (now known 
as Railway Recruitme~t Board), Bombay Central, 
Bombay. 

iii. Divisional R ail~ay Manager, Central Railway, Jhansi. 

• • • Respondents 

Alongwith 

Original Application no. 261 of 1992· 

Ghanshyam Dass Chaurasiya, s/o Shri H. Chaurasiya, 
R/o 9, Ganesh Bazar, Jhansi. 

• • • APplicant. 

versus 
1. Union of India thr ough General Manager, Central 

Railway , 8ombayyT. 

ii. Chairman , Railway Service Commission eKnown as 
Ra i Lway Recruitment Board now), Bombay Central, 
Bombay. 

• • • Respondents. 

3· Oriqi na l Appli cat i on no. 262 of 1992. 

Ra r.- o 5 hanke r Tr ipat hi , S/ o Sri H. L. Tr:i pat hi , R/ o 4, 
Sujektan Kh i rki , Jhans i. 

i . 

• • • 

~rsus 

L·r, : Tl o: l~ri i a through Gen~::- ... ~ · . ,.lc1ge-r, c·· 
~ a - wa y, a)mbay \'7f 

• 
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ii. Chairman, Railway Service CoiTJllission (now known 
as Railway Recruitnent Board), Bombay Cenatral, 
Bombay. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

J 

••• Resp.ondents • 

2,. Original Appl1cat1on no. 263 ot .t'il92.. 

Ram Kumar Mameo, Slo Sri Sitaram Nandeo, R/o 474 near 
Bihari ji ka Mandir, Babina Cantt, District Jahnsi. 

• • • App lie ant. 

Versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay.Central, 
Bombay. 

• ••• Responde nts • 

~· Original Application no. 264 of 1992. 

Rakesh Kumar Srivastava, S/o Sri V.P. Srivastava, R/o 
Behind Norme 1 School, Gooler Naka, Banda. 

• • • Applicant. 

Vers us 
~ 

i. Uni on of India, through Genera 1 Manager, Central 
Railway, Bombay VT. 

ii. Chairman , Railway Service Commi s sion (now known 
as Rai lway Recr ui t ment Board) , Bombay Central, 
Bombay Vf . 

l 

iii. Divis i onal Rai l way Manager, Central Railway, Jhansi. 

• • • Re sponee nts • 

6. Origina l App lication no . 265 o f 1992 . 

Km . Al-ika W.;l:ankar , D/o Shr i V. G. \",'uk ankar , R/ o 49 
Nars ingh Ra::> Tor i yu , J ha ns i. 

- ••. Ap p licant 

Vers us 

i. Union of l n:i i a Through C:10ncr a l Man.Jger, Central 
\ - ••.. 3/-
" '~ ~~ 
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II 3 II 
Railway, Bombay VT. 

Chairman, Railway service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay • 

• • • Respondents. 

- '. Original Application no. 266 of 1992. 
"' Dilip Kumar ~2~:~~1, S/o Shri N.C. Agarwal, R/o 45, 

Chatwiye~raG~, wuou~· • 

• :L. 

••• Applicant • 

Uni on of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known as 
Railway Recruitment Board), Bombay Central, Bombay. 

iii. Divisional Rai lway Manager, Central Rail~ay Jhansi. 

O·A .. <J..b~ o.P 14ftf2-
••• Respondents • 

Avdhesh Kumar Vaidh, slo Shri u.s. Vaidh, Rio 131 
Devri Mohalla, Ranipur, District, Jhansi • 

• • • App lie ant. 

Versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (no• known 
as Railway Re cruitrrent Board), Bombay Central, 
B·ombay. 

••• Respondents • 

9• Ori ;P. nal Appl icat i onno . 268 of 1992. 

S~ya Prakash Dubey, S/o Sri B.P. Dubey, C/o Bundelkhand 
Medical Stores, Nariya Bazar, Jhansi. 

••• Applicant • 

Versus 

1. Uni on o f Ind i a t hr ouoh Gene r a l Manager, Central 
R a i lw-:~ 1, E O':"'ba y Vf • "' 

i i . l.: :; .1.:.. r !I~ .l ~., • :< a i ! ,... c.. ·> ~ t:: : •. :i ~ ~ c.· ' ·: . '71 ; s s i on ( n ow k nov: ~"' 
us Railway h~ciLit~ t : f-l ~o•. :u) • Bombay Ce nt ral • 
Bombay . \ 

~ , . ~ .. • . 4/­
,~~~ 

--~------------··~------·'~'------------------~-------
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Original Application no. 269 of 1992 

Sripal Singh, slo Shri Rajjan Singh, Rio Post •nd Village 
Chirhul, Distt. Eta;~ah ( U.P.). . 

••• Applicant • 

versus 

i. Union of India through General Manager Central 
Raulway, Bombay VT. ' 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, .... 
Bombay. 

iii. 
~ 

Divisional Railway Manager, Central Railway, Jhansi. 

• • • Respondents • 

lf • Original Application no. 270 of 1992, 

Rajesh Kumar Srivastava, Slo Sbri 1.0. Srivast~va, R/o 
86 Chandr o Shekhar Azad, Ganesh Bazar, Jhansi. 

• • • Applicant. 

Versus 

i. Uni on of India through General Manager, Central 
~ Railway, Bombay vr. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bomba y. • 

iii. Divisional Railway Manager, Central Railway, 
Jhans i. 

• • • Respondents • 

1~. Orig!ngal Application no. 271 of 1992. 

Pr akash Lodhi, S/o Shri Brish Shan Lodhi, R/o Gram and 
POst Dhamboisir, Tehsil Talbe ha t , Distt. Jhansi. 

• 
l.. 

i i. 

• • • App licant. 

Versus 

Un i on of India t hr oggh Genera 1 ~:.anage r, Ce nt ra 1 
Ra ilway , Bomba y VT. 

Chair r.-tan Railway Service Commis s i on t n•)w Klllw. r 
as Ra i lway Recr uitr.ent Boar d) , Bomba~' Ce 11tra l, 
s~mbay. 

\ 

____ .... 

•• •• :,j , ­• 

, 
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. . 
iii. Divisional Railway Manager, Central Railway, 

Jhansi • 

• • • Respondents. 

Original Application no. 272 of 1992 • 
• 

Jai Prakash Mishra, S/o Shri Madan Mohan La1 Mishra, R/o 
n, n.._..,.._,.._".,.. Th:ane~ 
0 .L' u u ... 0 ~ c.a "'... ~ ............ - • 

• • • App l icant. 

versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway service Commission (now known 
as Railway Recruitment Board), Bombay central, 
Bombay. ' 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

••• Respcnde nts • 

1~· Original Application no. 273 of 1992. 

Sayyed Aizaj Mohammad, slo Shri s.I. Moha~mad, R/o 
682/6, Tondon Compund, Civil Lines, Jhansi. 

• • • Applic ant~ 

versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission,(now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

ii i . Di visional Railway Manage r, Ce ntral Railwa y, 
Jhans i . 

• • • Respondents. 

15· Original Application no. 274 of 1992. 

mG epak Babu Rawat, S/o Shri R.N. Rawat, R/o 83 Chhatr a­
s a l pura, La litpur (U.P.). 

• • • App lie ant . 

V~?rs us 

i • llla "•' ar-. , , ~ 
'· I ' • 

1 nd i a through 0e ne r a 1. 1\~anagtr . C.: n ~;,·.:. 1 
8omb.:l y vr. 

• • . . ( 1-

.. 

, 
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Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central Railtray, 
Jhansi. 

• • • Respondents • 
-

16G· Ori;ginal Application no. 27, of 1992. 

Santosh Kumar Sharma, S/o Shri B. Sharma, Rio 155/20, 
Subhash Pura, Lalitpur (U.P.) 

i. 

• • • App lie ant • 

versus 

Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (··now known 
as Railway Recuritment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central RailYay, 
Jhansi. 

• • • Respondentsl 

1~. Original App lic ation no. 276 of 1992. 

Ma hesh Chandra Sharma, S/o Shri R.o. Sharma, R/o 241 
Out s ide Datia Gate , Behi nd Home Guard Training Cente~ 
Jhans i. 

• • • Applicant • 

Versus 

i. Uni on of India through General Jv1anager, Centr ~ · 
Railway, Bombay vt. 

• • 
ll. 

,~ 
... (... . 

Cha i ri'L3n , Railway Re cruitment Board (Priviously 
kn own as Rai lwa y Service Commiss i on), Bomba y 
Cent r a l , Bombay . 

• • • Respondents. 

Or i gi na l Applic ation no. 277 of 199? • 

R.s . Ur dha ya ya. S/ o Sri H.s. updhaya ya, · R/o Railway Qr. 
n o • G- 8 lock , Agr a Cant t • 

• • • App l i e ant . 

~rs us 

i . Ur.i. :>r. o~ India t hro ugh Gener c:. l i.'aanagcl , Ce:r. ~:: Jl 

. . 7/ -
• •• 

, 
, 

• 

( 
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Railway, Bombay VT • 

Chairman Railway Service Commission ( n0w kn own 
as Railway Recruitment Board) , Bombay ... Central, 
Bombay. 

Divisional Railway Manager, Central Railway, 
Jhansi. - -

• • • Respondents. 

1~. Original Application no. 278 of 1992. 

Om Prakash Rai, S/o Shri P.P. Rai, R/o {C/O) Bhatriya 
Lodge, Manick Chowk, Jhansi. 

• • • Applicant. 

Versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Dombay Central, 
.Bombay. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• •• Re spondents. 

~o. Original App lication oo. 279 of 1992· 

Ajai Kumar Upadhayaya, S/o Sri B.L. Updhayaya, R/o 182/1 
Barubhondela , J hans i. 

• 
l. 

• • • App lic ant. 

Versus 

Uni -:: n of India through General Manager, Central 
Ra ilway , Bombay VT. 

ii . Chairman Railwa y Service Co(;"'r- j ss ion ( no19 kno~n 
as Rai:Way Recruitment Board), Bombay Centr al 
Bombay. 

iii. Divismonal Ra~lway Manager, Central Railway, 
Jhansi . 

• • •• Resp onde nts • 

2~ . Original App licati on no . 280 of 199~ • 

.. ani $\l.arup Ahirv .. ar , S/o Shr j Terr!' -=- , R/o Gr r:- 11 Bat'·d PO;t 
~ <:: ha<Jc ' l.•r' r~ nnc n , Distt. Jl.a n~i. 

•• • Appl i car.-r: 

\ 
Vers us I' ' 8 I " • . • I . 

. . 

t • • 
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Union of India through General Manager, Central 
Railway, B:>rnbay Vf. .. 

Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

Divisional Railway Manager, Central Rililway, 
Jhansi. · 

• • • Respondents. 

21.. Original Application no. 281 of 1992. 

Ma hendra Kumar Tripathi, Slo Shri B.D. Tripathi, R/o 
305/2, Jhokan Ba gh, Jhansi. 

I 

• • • Applicant • 

wrsus 

Union of India through General Manager, Central 
Railway, Bombay vr. I 

• J.. 

ii. Chairman, Railway service Commission (now known 
as Railway Recruitment Board), Bombay, Central 

Bombay. 

iii. Divis~onal Railway Manager, Central Railway, 
JhansJ.. 

• • • Respondents • 

2$. Original &pplication no. 424 of 1992. 

• Rajesh Chandra Tripat hi, slo Shr i A.s . Tripathi, R/o 
Kaloo Kuwan, Tinwari Road, Banda. 

• • • Applicant. 

Vers us 

i. Uni on of India thr ough General Manager, Central 
Railway, Bombay VT. 

ii. Chair man , Ra i lway se r v i ce Commi ssion (now known 
as Railway Recuritment Board) , Bombay Central, 
Bombay. 

iii. Divisional Railwa' Manager, Cent~al Railway, Jhansi. 

• • • Resp ondents • 

2~. Origina l App lication no . 425 of 1992 • 
..., 

Rc'}kes h Kumar Awas t hi , S/ --; Sr.rj L . s . Awasthi, R/o 76 
Vas ude o , "'Bar a aa Z-3r , J har.s i . 

• • • A.Oo lica nt • 

\ 
•.... 9,'-

. --

, 

l 

..... 
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' , varsus 
• • 

i. Union of India through Gene~al M!nager, Ce.ntral 
Railway, Bombay VC • _· 

11. Chairman, RailwA se alonlnow. 
as Railwar ~cr Bombay, Ceqtr•""'iif,.r:., 
BOIIbay,. 

iii. Divisional Railwq Manager• central! Raflwy. 
Jhansi. . _ . 

••• .Responde.nts. 

2.&- Original Application no. 428 of 199.2 • 

Jamaltddin Khan, S/o Shri N.U. Khan, R/o Deen 1)1yal Nagar 
C/o A.B.M. Building Material, Nandanpura, Slpri Baz~ 
Jhansi. · 

i. 
. . .. .. 

/. 
· •rsus · 

• • • App lie ~nt • 

Union of India through General Manager, Central 
~~ailway, Bombay VT • 

/ 
• 

ii. Chairman, Railway Recruitment Board (PrevioUsly 
knonw as R~lway Service Commission), Bombay 
Central, Bombay. 

iii. Divisional Railway .Manager, Central Railway, ~ 
Jhansi. 

~.. Respondents. 

26.. Original Application no. 429 of 1992. 

Vinod Kumar Awasthi, S/o Shri R.R. Alrasthi, R/o Mohalla 
Hatwara, P.O. Talbehat, Distt. Lalitpur (U.P.). 

• • • Applicant. 

~rsus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recnuitment Board), Bombay Central 
Bombay. 

iii. Divisional Railway Manager, Central Railway. 
Jahnsi. . 

• • • Respondents • 

• • • • • • • 10/-

\. 
~ 

' 

1 
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.· 
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Union of India through Ge~ral Manager, Central 
Railway, Bombay VT. 

Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

••• Respondents. 

22-. Original APplication no. 281 of 1992. 

Ma he ndrc K;umar Tripathi, Slo Shri B.D. Tripathi, Rio 
30512, Jhokan Bagh, Jhansi. 

• • • Applicant • 

versus 

i. Union of India through General Manaryer, Central 
Railway, Bombay VT. 

ii. Chairman, Railway service Commiss~on (now known 
as Railway Recruitment Board), Bombay, Central 

Bombay. · 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents • 

~· Origi nal Applicati on no. 424 of 1992. 

Rajesh Chandra Tripathi, Slo Shri A.s. Tripathi, Rio 
Kaloo Kuwan, Tinwari Road, Banda. 

• • • Applic ant. 

Ver s us 

i. Union of India through General Manager, Central 
Railwa~r , Bombay VT . 

ii. Chairman. Ra i lway Se rvice Commission (now known 
as Railway Recur i t ment Board) , Bombay Ce ntra l, 
Bombay . 

iii. Di visiona l Rai lwa~ Manager, Central Railway, Jhansi. 

• • • Responde nt s • 

2~ . Origin61 Applic ation no . 425 ~~ 1992 . 

HokC>sh K~mar .:.v.t sthi , s/,.., Shri L.s . Awasthi , R/o 76 
u - s · ·- "D -,~- -- ~ ..., .,.. . ,, · 1 - · II 0 '"- 1 .. .,. Cr ... ... f. r t _ • .J • 

• • • 

\ 
\\J ••. . . 9/-.. 

, 

l 

..... 

., , 
I 

t 
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2'J. Original Applicatio~ no. 916 of ~1992 

Madhuker Deo Pandey, S/0 Shri a·. Pandey, ft/o Post 
Baldeo, Distt. Mathura ( U.P.) • 

• 

1!. . ·Union .of India hrougb Ge 
· Railway. Bo•bar v.r • 

ii. 

111. 

Chairman, Railway Ra.;:Luit::;nt !~~d (Pr• 
known as Rai lwar senic• Coaalss~n) • B011ha 
Central, Bombay. 

Diwisional Railway Manager, Central Railway. 
Jhansi. 

• 

. 
• 

l • 
~ 

~.. Be spcmdtnits. 
.. 

21· Original .Applic-atlon no. 918 of 1992· 
• 

Rajendra Kumar Srivatava, s/o Shri v.s. Sri"vastava, PJo 
554/7! Chitra Gupt Bhawan, Adarsh Nagar, Sipri Bazar, 
Jhansl.. 

•••• , Applicant~ 
' ' 

versus , 

i. Union of India through General Manager, Central 
Railway, Bombay VT. . 

11. Chairman, Railway Recruitment Board, Bombay, Cen­
tral (previously known as Railway Service 
COD¥Dission) • 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. · 

. 
• '•. Respondents. 

29· original Application no. 920 of 1992. 

Ram Gopal Rai, S/ o Shri B.L. Bai, R/ o 29 Ramlila Maidan, 
Sabina, Distt. Jhansi. 

• • • Applicant 

Ve~ 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board (Previously 
knowa as Railway service Commission), Bomba) 
C?ntral 

• • • Applicant • 

• •••• 11/-

. . 

# 

, 
, 



l 

•. 

. . 
• . . 

• 
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• 
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iii. Divisional Railway Manager, Central Railway, 

Jhansi. . . 
• • • Respondents. 

Je• Original Application no. 922 of 1992 

Pankaj Kumar Gupta, Slo Shri s.B. Singhal, Rio Rly. 
Qr. No. MB 178-A, Station Road, Agra Cantt. 

• ••• APPlicant • 

versus 

i. union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railwa y Recruit~nt Board (previously 
known as Railway Service Commission), Bombay 
Central • 

iii. Divisional Railway Manage.r, Central Railway, . 
Jhansi. ' 

• • • Respondents • 

3~ •' original Application no. 923 of 1992 

Pradeep Kumar t sl o Shri P. Narayan, Rio house no. 475 
near Bihari J~ Ka Temple, Sabina, Jhansi. 

• • • Applicant • 

Versus 

i . Uni on of I ndia through General Manager, Central 
Ra~lway, Bombay VT. 

i i . Chairman, Rai lway Recruitment Board ( previously 
known as Rai lway service Commission), Bombay 
Centr a l. 

iii. Di visional Railway Manager, Central Railway, 
Jeans i. 

• • • Respondents . 

3~ Origina l App lication no. 924 ~ 199 2 

Madhuwa l a Khare , W/ o Shr i R.K. Srivastava, R/o House 
243/ 8 , Nainagarh, Nagar, Jhansi. 

no . 

. 
• • • APP l ie ant. 

ve rsus 

i . Uni?r. c-: r -cia tr.r ough Ge nera l Manager , Cent ra l 
r J i l V ; '._f • 1: ,. I ~ 1l ~ C: ~ "v1• • \ 

\ 

. ' .• .... 

I 
' 
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ii. Chairman, Railwa,r Recruitment Board (Previously 
known as Railway service Commission), Bombay 
Central. 

• 

iii. Divisional Railway Manager, Central Railwy, 
Jhansi. 

• • • Respondents. , 
~------~~--~ 

~ 

Original ~~rlication no. 1072 

Mohammad Israil, s o Shri Mo • Gani, Rio ward No. 2, 
near Railway station Harpalpurr Distt. Chhatarpur. 

• • • Applicant. 

Versus 
• 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

• • 
11. Chairman, Railway Recruitment Board (previously 

known as Railway Service Commission), Bombay 
Centra 1. . · 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. · 

••• Respondents. 

3~. Original Application no. 1073 of 1992. 

Jagdish Prasad Tewari, S/o Shri Baij Nath Tiwari , R/o 
Village Sunrahi, Post Tindwari, Distt. Banda. 

• • • APp licant. 

Versus 

i. Un i':>n of India t hr ough General Manager, Centr~ 
Ra fbe y, Bombay Vf • 

• • :l:l. Chai rman , R9ilway Recruitrl\?nt Bo9r<i 
kn o"n as Ra~ l way Service Coomiss~on~ 
e ent r a l 

( 2revious ly 
l3ombay 

iii. Divisional Railway Manage r , Central Ra i 4 ... ay , 
Jhansi . 

- • 4 • . • r.espon:~c:n ... s. 

35". Original Application no . 1074 of 1992 

Bhagwat Swarup Sharma , S/o S ~ri U. S. Shar ma , R/o ~2, 
Kand Dwar, Gokul, ,'.~at hur a. ( C' . F . ) 

. . ~ .\-:>.J l i e a nt • . . 
\ 
~\. •••• 13/-

l 

,. 

... 



. . 

l 

l 

. ' 

• 

I I 13 I I 

~rsus 

1. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. 

iii. 

Chairman, Railway Recruitment Board (previously 
known as Railway service Commission), Bombay 
Central. 

Divisional Railway Manager, Central Railway, 
Jhansi. 

••• Respondents .. 

36. Original Application no. 1075 of 1992. 

Mohd. Aslam Khan, 5lo 5hri Mohd. Yusuf Khan, Rio 114, 
Mewatipura, Jhansi. 

• • • Applicant. 

~rsus 

i. Union of Inola through General Manager, Central 
Railway, Bombay VT. 

ii. The secretary, Railway Recruitment Board ( previo­
usly known as Railway service Commission), Bombay 
Central. 

iii.- Divisional Railway Manager, Central Railv ay, 
Jhansi. 

• • • Respondents • 

3y. Original Application no. 1076 of 1992. 

Bharot Shushan, 5/o Shri Keshav Das, R/o Poonch, Moth, 
Di stt. Jhansi. 

• • • App lie ant • 

\'el9Js 

i. Union of India through General Manager, Central 
Rai lway, Bombay VT. 

ii. Chairman, Railway Re cruitrrent Board (previ ously 
l~nown as Railway Service Commission), Bombay _0._ ... ...,.._, 
""""'"- • - c .... 

iii . Divisiona l Railway Manager , Centr .- 1 R.:dlwav • 
.:nc:ns i. 

• • • Re spence n"t s . 

3S. Crigina l App lication no . 10 77 of 1992 . 

;....,. ·' ;J, : ,_ Ver.na , S/o Shri f . ~ . \"e. rn~ , R/ o _53, ?·.·~ : '"'i 
: :.._r _ . • .; ' •1ns i . 

•• ~ App l ie ant . 
bt\ ....... 13/-

• 

I 

I 
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versus 

i. · Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chair-.n, Railway Recruitment Board (previously 
known as Railway Service commission), Bombay 
Central. 

• 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. · 

' 

• • • Respondents • 

. 
3{f. Original Application no. 1078 of 1992 

Shakil Ahmad Hasmi, Slo Shri W.A. Hasmi, Rio Devganpura, 
Post Panwari, Distt. Hamirpur. (U.P.). 

••• Applicant • 

Versus 

i. union of ' India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board (previously 
known as Railway service Commission), Bombay 
Central. 

iii. Divisional Railway Manager, Central Rai.Way, 
Jhansi. 

. 
• • • Respondents • 

~. Original Application n o . !081 of 1992. 

Vi j ay Kumar Dwivedi, slo Shri C.S. Dwivedi, Rio Village 
Takali (Hastam) P.O. Hastam, Via Khurhand Station, 
Dis t t • B nd a • 

a 

••• App lie ant 

Versus 

i. Union of India t hrough General Man ager, Centr a l 
Ra ilwa y, Bombay VT . 

ii. Chairman Railwa y Recruit me nt Boar d (previously 
known as Railway Service Commission), dombay 
Ce ntral. 

iii . Divisional Railwa y Manager, Central Railwa y, Jhansi. 

• • • Respondents • 

4~ • Origi na l App lication no . 1083 of 1992 

- . :J.~, K·Jm.:lr Srivast ... v a . S/o S br i A. B . L.Sr5 va~t a\ a . R/o 
_ 1 • • .. .. t . 1 v h~; .c ? u t' a N a':: c.. _ , Jf: a r. s i . 

I 

•• \ App Uc ont • 

~ .... " •• . 15/ -

; 

' I 

l.. 'V j 

• 
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versus 

Union of India through General Manager, Bombay VT. 

Chairman, Railway Recruitment Board (previously 
known as Railway service Commission), Bombay 
Central. 

iii. Divisional Railway Manager, Central Railway, Jhansi. 

• • • Respondents. 

Vinod Kumar R. Shrotiya, S/o Shri Raja Ram, R/ o M. Lal Ganj 
Ranpur, Jhansi. 

• • • Applicant • 

versus 

i. Union of India through Genera 1 Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission{ now known as 
Railway Becruitment Board) 1 Bombay Central. 

iii. Divisional Railway Manager, Central Railway, Jhansi. 

• • • Respondents • 

Original Application no. 614 of 1993. 

Ajit Kumar Srivastava. Slo Shri K.B.l. Srivastava, R/o 
902 Kalyani, D Civil lioes, Unnao. 

i. 

•• 
l.l.. 

• • • App lie ant • 

Versus 

union of India through General Manager, Central 
Railway, Bombay VT. 

Chairman, Railway Recruitment Board, Bombay Central, 
Bombay. 

iii. Divisional Ra ilway Manager, Centr a l Railway , Jhansi. 

• • • Respondents • 

4~. Original Application no. 1060 of 1993. 

Anand Kumar Sharma, S/o Shri B. ~ . 5iJdLtud, R/o (C/o) Shri 
G.D. Mishra, Pratap Ganjpura, Jagdalpur, Distt. Bastra. 

• • • ".PP lie ant • 

Versus 

ll~"~.:i r• n n f Jnrl:i 1 1:hro...1gh General ll.anau€1 , L.t-m.ral 

\ •••• 16/-
~t ~"'" 

, 
, 
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Railwa y, Bombay VT. 

ii. Chairman, Railway >·Recruitmant Board, ( Bombav Ce.ntral 
Bombay. ·· 

iii. Divisional Railway Manager, Central Railway, Jhansi.>~ 

•• • Respondents • 

4S Original Application no. 1465 of 1993 

Sanjiv Kumar Tiwari, S/o Shri R.N. Tiwari, R/o Gandhi Nagar · 
Kcnch, Di~'tri~+. Ja laun. 

••• Applicant • 

Versus 

i. union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Boazrd, Bombay Centr\ 1, 
Bombay. 

iii. Divisional Railway Manager, Cent'ral Railway, Jhansi • 

••• Responde~s. 

4&. Original Application no. 20 o~ 1994 

Arvind Srivastava, slo Awadh Behari Lal Srivastava, Rio 
307, C.P. Mission Compund, Jhansi. . 

• • •• Applicant • 

Versus 
\ 

i. Uni on of India through Secretary, Railway Board, 
Mini stry of Railway, New Delhi. 

• • 
~~. Ge neral Ma nage r, Centr a l Railway, Bombay VT. -
iii. Chair man, Railway Recruitment Board, Bombay Ce, t ral 

Bombay. 

• • • Respondents. 

4i . Original Appli cat i on no . 10 of 1994 

Promod Srivastava, S/o Shri s.s. Srivastava, R/o 157, 
Chaturyana , Jhansi. 

• • • Applic ant. 

Ve r s us 

i. Uni (. n of India thr ough General Manager, Cent r al 
h aih·;ay, Somoay VT . 

. . 
' ' - ~ . Board, 81)nba•t Central, 

' {) \ ••••• 171-
l()tl'v 

, 
, 
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iii. Divisional Railway Manager, Central Railway, Jhansi. 

• • • Respondents. 

42• original Application no. «>2 of 1994 

Lala Ram, S/o Shri Kashi Ram, Rio 487/3, Near Junior 
High School, Nai Basti Jhansi. . 

-. . 
Applicant • ••• 

• 
~rsus 

i. Union of India through Secretary Railway Board, 
,Ministry of Railway, New Delhi. 

ii. General Manager, Central Rail•ay, Bombay VT. 

iii. Chairman, Railway Recruitment Board, Bombay Central 
Bombay. 

.~~. Respondents. 

4$. Original Application no. 413 of 1994. 

Mahendra Kumar Agnihotri, slo Shri Bhogi Ram Agnihotri, R/o 
422, Station Road, Lalit pur. 

• • • Applicant • 

versus 

i. Union of India thro!Jgh secJ!tory, Railway Board, ::, 
Ministry of Rai!v:ays, New Delhi. 

ii. General Manager, Central Railway, Bombay Vf, 

iii. Chairman, Railway Recruitment Board, Bombay central, 
Bombay. 

• • • Respondents. 

Original Appli c ation no . 488 of 1994. 

s uni l Kum· r Bhatnagar , S/o Shri K.B. Bhatnagar. R/o near 
R.E. Colony, Civi l Lines, Lalitpur. 

••• 
Counse 1 f or the app lic ant Shri R.K. Nigam. : 

versus 

Applicant 
J • t:.. • 

i. Uniol"' of India through secretary, Railway Board, 
Mi nistry of Ra ilways, New Delhi. 

ij. General M.:mager , Ce ntral Railway, Bombay Vf. 

. . 
~ .. -. ~ . Cb.3i :-1.:1 , R:;j :. : ·· rc.r ·' ~ ... r¥=> nt Roard , Bomba y Cent ral, 

J ....... .lh• t.J :1 I t 

• • • Respondents·. 
Co unse l f 0r the Resp ondents Shr i A.V. Srivastava • 

• . • . • 18/-

J 
. ~ 

I 

I 
I 

I 

I, 
I 
r:y 

J 
I 
' 
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ot. Original Application no. 141 of 1988 

Km. Indra Singh, .... D/o Late Shr~ Chandan Singh, R/ o 
Nanak Ganj, Sipri Bazar, Jhansl.. 

536, .. 

• • • Applicant. 

Counsel for the applicant. ShriAlok Dava 

• • 

- Versus -
...... - • ·-.: -- o~ Indi.. + h"' "'' ... a.. + a..o r::ono~ ~ 1 u ~"" ~nQ,.. _ 
.lift: Ull.LVII .L u ;v••"'~~·· v•• - ...... - · ·---- •••-·· -=- • 
Central Railway, Bombay VT. 

• 
~. 

ii. Railway Serivce Commission, Bombay. 

• • • Respondents. 
, 

Counsel for the Respondents. Shri H.P. Ghakorvorty 
Shri v.K, Goel. 

0 R D E R {Reserved) 

J4STICE B ,C, SAJ<S§NA, V ,C, · 

• 
These 50 o.As involve almost identical questions of 

. (' . 

fact and l aw. They are, therefore baing decided by a common 

\ 

2·. The brief facts are that ~Tl tJitt Employment Notice No~ 

SVa0/81 was issued by the Railway RecruitMent Board Bombay~ 

This Board was previGusly known as Railway service COmmissien~ 
a.Yncn~~ ~ 

In the said Employment Notice~various non-tichincal ~'tegories, 

category No~ 25 had been indicated for the post of Probationary 
>.. 

Asstt, Station Masters~ The applicants state that they had 

applied in response of the s•id Employment Notice for the said 

post viz category No•. 25. ~ey were called tp appear at the 

writtQn test held on 21~.6 .1~1. 'fney were also shown as 

successful at the Mritten test and were called to appear at 

an interview ~ held on 31·.3·. 1982 at Bhopal or other 

CGn'tr e _,. • T\... li t f .. => ''10 erp can .. "~ ?hn ,.. ......... ,..., • . + '- - · ... . · .... c ~ ' ,.,. ,...'t l \ r .,. r - """- •. I .. ..._ ,_,.,. . - .._ 4 -.J ,. • .c.. ' ...., - • • 

' • • cpl9 

, 

I 
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• 

they were.asked to attend the psycholegical test held in the 

office of the Reapontlent No•.2 at Olurchgate, Boabay on 12t.~.82t. 
' ,~ . 

the further case 6f the applicant• that thereafter a notice 
" 

was diaplayed at the notice board of thl &.apondent NoU 

indicating that sa.e ilawat1gat1ens are 1ft proceaa and after 

cosc•l•tion of the 1nvest1oat1ens the results will bQ uwclared . - . 
• 

and the appointment orders wUl be 1$sued for 1111\icb equal 

nunber• of posts were being reset nd:. ~· appllcanta atated 

t~t ka ~· ••d• representation en on 11!.11.88 W.ich got oe 

Som(.~ 
response~ 

·3. In the ••antiae it appears thatLthe candidates 
I 

filed 0\s lhder Section 19 of the A.T. Act before the Bc:•bay 

Bench and the said O.As were decided by an erdar dated 14.2~91 
. 

The applicants have also made reference to decision by this 
. . . 

Bench of the Tribooal viz; (i) O.A. No~. 936 of 1987 

Smt. Raj KUDari Sharma Vs~ Ulion of India decided on 15 .~1.91 

(ii) O.A. No:. 318 of 1989 Rajesh Kunar Shivhare and Cks Vsf. 

Uhion of India decided on 30.9~1991~ 

4. The applicants further case is that after the 

said judgments the applicants approached the office of the 

Respondent not.2 to bestow the same benefits arising out of 

the sa i d judgments to the applicants but he wa s tol d that 

he should also bring such a direction from the Tribunal. The 

applicant further contend that no inquiry had been conducted 

in the matter and at any rate the. applicants have not been 

allowed to participate in the process of inquiry·. The ir 

f urther case is that a" b the entire exarnination ha s not been 

c:- r t:'a :' tt' c:·1d t ha appoint~ent order~ rave b e.:lr: i. ss ue·~ qn :J a 

' •• • p20 
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circular has alae been iaa~d on the a•e aubject on ~·.J.t.90'~t 

-. 1he Reapendent net.2 baa f Ued a written at.tlltnt in 

alllost all the O.Aa~ Thel'elra the plea!u.e O.As belllg barred 1.Jr J 
..-.~ 0 • 

lillita~1en •• provl~ • Sectu 21 fll .the A.T.Act baa •••n 

raiaell~e It baa been .tate• tta.~ as .. f&: •• ttie •pptlcanta en 

C('"carnad: the fl!\B! ae l actitiii •f ttll• Category *~ Z •• 

f 1nal1Mil during Dec•ber 1986 and the n~•• of the •ppllcanta 

do not find place 1n the final pPel 1••~d, •• they heel 

not aecuretl adeqe.aate •arts to qualify•. The O.As were f lled 

in the year 1992·. A further plea taken 1n the cowater afftda­

vit is that the. cause of actlen on _the ~sis of which tb O.Aa 

are be 1ng filed unnot be said to Mft occurred within the 

territe:rial jurisdiction of this Tribt.Wlal·. The Ellpleyaent 

Notice was lss~d by the Respondent Not.2, the offi.ce of .tlich 

is at Bca~y. The further plea taken is t hat the place of 

stay of the applicant would not determine I the j urlsdiction 

to file the O.A. It has also been pleaded that the orders 

issued by the CAT Bombay Bench or Allahabad Bench does not 

affor d a fresh cause of action and the O.As are barred by 

time ·. It has been pleaded by the respondent no .2 that the 

said circular has no connection with the present peti ion. 

It was meant for fixation of seniority of selected candi~es 

a nd since the petitioner ~s not qua lif i ed for final selection 

he has no claim for appointment. No rejoinder affidavit 

appears to have been filed in any of the O.As • 

we have heard the l earned counsel for the 

parties. . 
rl~clt! 

7. We may f irst ~~~~the pr e l im ina ry obj ections with 

• •• p21 
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of want of territorial j urisdictionl. Admittedly • the 

Employment Notice was issued by the Bailway Recruitcent 

Board, Boebay and the result was requ~ed to be declared by 

the Railway Becruitaaent Board• Bc.btyte -~~ app,J.lcanta haw 
' ,. 

sought the relief of a ~it of .andamua to~ ~aauwd to -the 

respondents to issue tba appoin~ent order tn. faYOur cf the 

~pplicant within a t~• bound pari•d 1n consonance with the 

j ud~ent of this Tribt.Wlal 1n O.A. Nor. 318 of ~989 dat~d 
~tl 

30 .. 9 .19911. since the respondent n•t.2 is 'outside territo-

rial j udidictien ef the Trib\1'\al evi"ently _such a directicm 

cannot _be issued to th• respondent no"-• The provisions 
. (.CA) 

ot Art'- 226 of the Constitution of India will not goven the 
,.~ . . 

situtiont. The territorial j uri.adiction of the Allahabad 

Bench of the Tribooal has been laid down •• section 19 (1·) 

of A.T. Act p~ovides that: 

• subject to the other provisions of this 

Act, a person aggrieved by any order 

pertaining to any matter within the 

jurisdiction of the Tribunal •ay make 

an application to the Tribunal for the 

redressal of his grievance·." 

Thus for the purposes of main~inability of the O.A. the 

sine quqr~on is that ~« it seek r edre ssal aga inst any order 

i11X pertaining to any matter "·ithin the jurisdiction of this 

Tribunal.~vidently since the Railway Recruitment Board 

Bombay • respondent not.2 wa ~ c~:;Pt.4?nt to de clare the result 
l~~ 

and it being );a k• ~outside the territ or i al jurisdiction of 
c tt,-t. I 

tht5 Ben~ of "ttb\a ribmal the appl i cants cannot seek . . . 
'ih t?,..- VI ~ 

r edre ssa l of ~ grievance w!:f!'th of n~·+. he i ng given any 
l~-

aj-pointmen ...:. vroer by re~pondcnt nu¢~ • In exer cise pf 
under Sub ~ec . 

powers conferred ~s/(1} of Section 18 A.T. Act the Centra l 

' ~'L--

• 

-
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Govt. has issued a notification laying do\W'l the jurisdiction 

of the various Ben~es of tho Tribwtal:. In respect of the 

Allahabad Bench w1 .. .fJ. 11-llt.S~ the territorial jurlsdic~ion 

aa indicated in tbe notificatt.n dated 1~9~8 .tticb •• .. . -
published 1n the Gazette, of ~ia Extraeriwlinary uted lt.91.88 -
at P9t. 1 is • st•t• ef U.P.(excludl.ng 12 4~ict.a •ent1one4 

Wtder sl .. no:-_4 W'Kier 'the juriacliction of the Lucknow Bench 
. . . . ' 

w .e tlt. l~l.lt.91). lbe f iM.l list has also been shOIIl to have 

been p\Slished by the respondent .no.2 •t S.bayr. Thus -~­

are satisfied ~hat for want of territorial jurisdiction tb~s .. 
Bench of the Tribtmal caMot take cognizance of these 0.4'S• 

a. we aay now proceed to consider the plea of the 

... 

O.A being barred by l~itation which has ~en raised on behalf 

of the respondent no·.2·. the · selec~ion was aade in 1982. and 

' when certain discrepancies was fot.lld inquiries were held and 

on completition of t he i nquiry the final selection list was 

issued 1n December 1986. The O.As have been filed in 199!_ • 

Clearly the O.As are barred by limitation as provided under 

section 21 of the A.T. Act. The learned counsel for the 

applicant suanitted that simUar matters were taken -'f., for 

consideration by the Bombay Bench of the Tribunal as also by 
~ 

th is Bench of the Tribunal and the decision by this Be nch of 
• t he ribunal in the af oresaid ~s were rendered in Sept ember 

1991 while the dec~s~on _by the Bombay Bench of the Tribunal 

It is fairly well settled that a ·decision of a 

court or rr.:~ u!1al does not afford a fre sh cause of action'• -
·~ r~ q ue s t ion of law which came to be decided 

t ' ..... r' ~ ,..,. ~.. ' !' 

i·lc;;v.G L .. - .·· f...;.,....-:r . :.·; the a t:p l icant with ~ r. ·rt·,p 

t j on . H& ving f a iled to do so the~ cannot be 

co ulc very we 11 

, 
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the d.~cision ~ the 1ribunal ~ other case lis s\e* afforeSt!) a. 1 

fresh cause of actionl. The case law on the question has been ·l 
consideretl by the -.draa Bench of the Tribunal 1n a case 

reported 1ft 1994(28) ATC 110 A.I.P.&.u Cl1aa III Vat. ""'~ .t 
' • - I 4 • 

Indi• and .Ck'a·. . WI are in re spectf u1 •tr•••ent w1tb the view-. . 
tJ. 

taken in the saiAI.ecisionP. we. therefo~a ho!d that the O.Aa 
•• 

are barred by l~itation~ 

10· we •Y now proceotl to analyse certain decialena 

•ited at the t..r. 1he S.bay Bench of the Tribw.l vide ita 

j ud90ent dated 14'.2·.91 had observed ~l)at •oat of the applicants 
I 

were not declared selected because they have obtained less 
. 

than 1~0 •arks The Bench in its decision rendered on 14•.2·.91 
'Jna.Y~ ~ c.)C.-te. 

, r • held that the cut# off. h P t arbitrarJlJ as it bid down 

certain qualifying marks in excess of 35% even though 

sufficient nu,ber of persons were not going to join the 

services aad even those who ha4 secured less than l~O •arks 

had to be appointed to fill the available vacancies .tlich 

were advertised./~tain directions were given to the respo- , 
c'J \ ndents )....to identify tbe actual n\Jilber of vacancies in the Emplo-

yment Notice No. 2/81-82 and the vacancies in each category 

have to be further earmarked. This is for ~tegory no•.z>1. 

{ii ~ The respondents shall further find out as to how many 

candidates, who appeared in the said exa~ination. 

have been selected finally and given appointments 
several 

SimUu other directions were also given which would not be 

relevant for our purposes. Except to note that in compliance 

wlth the directions given in the said order the High Power 

Coro;nittee gave its report. Thereafter a contempt pet it ion wa s 

; ~ . · c" cr.-' i n -tho c ont a:-!lpt p9tit icn Bcmb~y I. cn ~'h p "'::~.1 an crcier 
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I ' • 
secured 105 or more marks out of 300 shall be ••tid to have 

' ' 
been repa11raended for Category No~.25 and the General Ma-iegers j . ~ ~ 
of the respective Rail.ays shall ttke steps to consider ' 

. ' ! 
~ether these applicants can new be granted appefA'bllliata 

in the va ~ncies W!ich • have indica tell , within t.. ••nths 

'l 
fre the date .t receipt ef the order,. 

11. lbe respondents thereafter f U•d clvU appeals no.•. 

1821-31/1994' and the Hon'ble s...,r•e Court Yide its jud~ent , ... 

delivered on 29~9~994 .. t aside the order date~ 6~0L93 
I 

passed by the Bolabay Bench of the Trib\.l'lal~ It did n~ : find 
I 

any arbitrariness in the c~ eff marks which were also adopted 

by th• High Power Committee\ Thereafter cert.in other 

petitions were filed before the Bombay Bench·. Thellea~ing 

• O.A 4s 280/91•. The 14 O.As were de-cided by a conmon j ud9'Jlent 

dated 11.2.95 and they were dismissed on the ground of lilti­

tation as also on merits•. 
. 

12. The learned counsel for the respondents has also 

placed for our consideration a decision rendered by the 

Jabalpur Bench in O.A. 4al/88 decided on 6~.2~.95·. The ~ 
wi.lt.. 

Beneh took the view that~the decisions in appeals by the 

Hon 1ble . S~reme Court through its judgment dated 29 .9 !.94·~ 
The matter has come to an end and disr.lissed the a: ~ holding tha 

the •pplicant- ~s no~ entitled to any relief\ 

13'• These O.As have uaa to suffer the same fate:. They 

are barred by limitation, not maintainable befere this Bench 

and even on merits no case for interference is made out. 

Al l /the Q~\s are therefore dismiss~d. No orders as to costs 
.. +-~ - .. . ·: ·-- \ 

. . ' --
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